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(vii) NEED FOR STEPS TO BRING PEACE
iN DeLgr UNIversiTy CAMPUS

SHRIMATI GEETA MUKHERJEE
(Panskura): I want to raise the follo-
wing "matter of urgent public impor-
tance under Rule 377.

Employees of Delhi University who
were peacefully demonstrating for
their demands from 1 p.m, on Satur-
day the 19th December were lathi-
charged in the small hours of Sunday
the 20th December and 12 leaders of
Delhi University Karmachari Union
(affiliated to AITUC) including three
of their executive members, were ar-
rested, On the 21st Delhi University
employees, students and teachers te-
gether resorted to strike jn protest
against the lathicharge and arrest and
in support of the employees’ demands.

The demands of the employees are
very reasonable and just. Those in-
clude the demand of inclusion of em-
ployees representatives in the Execu-
tive Council of the University, raising
the number of employees in the Uni-
versity and colleges as the york-load
has increased very much and there
was no increase in the number since
1962, increase of houserent allowance
or providing house, restitution of the
pay cut imposed on them due to their
participation in the gtrike of 23rd
November, the all-India demand day
of the teachers,

It is a matter of great regret that
the University authorities have taken
the road of confronting the employees
with police help instead of a negotia-
ted settlement,

The Minister in charge of Education
fortunately for me is here now and
I hope she would take immediate
steps to bring peace In the camous by
taking initiative for starting a talk
for a reasonable settlement after re-
leasing all the arrested employees.
(viii) NEED FOR ALTERNATIVE EMPLOY-

MENT FOR AD-HOC EMPLOYEES OF
CENSus OPERATION DEPARTMENT
AFTER PROPOSED RETRENCHMENT,
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